2635 Written Answers
2. Prior consultation with the Department
of Labour and Employment is necessary
before import of any electronic computer is
authorised. On receipt of intimation
regarding the proposed import of a computer
by any establishment, action is taken to
collect factual information in a prescribed
proforma about the data processing equip-
ment already installed at the undertaking
concerned, the number of persons employed,
items of work proposed to be done by the
computer, the amount of work already done
by conventional processes, extent to which it
is done by machines and manually and the
effect of the introduction of computers on the
existing employment position. Consultations
are also held with the local management, the
unions at the plant level, Central Trade
Union Organisation concerned and the State
Labour Commissioner. A recommendation is
made to the Ministries of Finance and
Commerce for release cf foreign exchange
and issue of import licence after the
Department of Labour and Employment is
satisfied that there is need for importing a
computer and that the import will not
adversely affect the employment position.

3. In accordance with the procedure
mentioned above clearance has so far been
given in three cases. An explicit undertaking
was given by the employers in each case that
employment of existing personnel will not be
affected. In two of the cases, representatives
of trade unions had no objection to the
import, while there was no trade union
involved in the third case.
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FERTILIZERSFROM U. S. A.

*406. SHRI RAM SAHAI :
SHRI M. ASAD MADANI:

Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether it is a fact that a loan
af Rs. 17,00,25,000 has been received in
the second or third week of July from

the U.S.A. for purchase of fertilizers;
and

(b) if so, the time by when these
fertilizers are likely to reach India

and what will be the method of distri
bution of the same in the country?]
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t{THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHEB
SHINDE) : (a) Yes.

(b) The loan will be utilised for pro-
curement of fertilisers for meeting its
requirements for 1969-70 Kharif-Rabi season.
The supplies will be allocated to the State
Governments for distribution through their
respective distribution agencies. ]

F[ ] English translation.




